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g HATAH
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T, 480(37).— FET T, AA-Tdsaq AT qHog ao dfa=aw, 1992 (1992 = 35) it
1T 156 T IT-4ITT (2) F @ () FIT T&T ARAT T TART Fd gU, AA-Tdead ST Ifrd a1, 98T

FHISE (TANAY), T ‘F g, Al (4FH, 2021 § Herred e & forg Meaforted Fa aqmdt g, oI -

1. T AT 3T Y. — (1) =9 =T #1 "fereq A wRa-faeaa ST o] a9, 9819F wHise
(TARAR), 99 F 9%, 9l (Ferrge) =, 2026 T

(2) T TSI H Ik THTI 0l AT T TGd giv
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2. AT-fdsad ST Ifed 9o, 9813 FHiS (TIHIY), 998 ‘F U=, Wl =97, 2021 FF = ¥,
w9 (1) ®, Fremm vttt & wam o Aefofea gfafe sftenfa & sof, ser-
“qEIIT g
Fa= Afea (T 44900-142400) ® Tq¥-7 F AA-fasad HAT qform g« F 8 [Ades (arafam)
Sregia 38 9oft ¥ o= ad it Rt Jar o 2 < g e Metfa q@-uge i wfeveror a7 qrewa
HEAGTIAH T T 21
feroqur 1: STet UH Ffats satrat F Hau |, gl T g AT IrAar Far ot #7 o €, aRre
o Torg o= foraT ST 3T 21, a9i S99 4SS S hdl & gag § | 3= o SITuer 93 a8 a9 5ia
T3 37 TR T TS TR AT ATAAT HAT, AT g AT TTAAT HAT ok AT T AT F AT T A9, TAH
TS ofY F9 G, B T 1A I U U FiAss st afga Rl UHY sig 31 grrar 4w
T BT T T T §, SRTEAT I=aq¥ AVt § TR o oI sraet aiefeqr it srafdr aoherargas ot
T AT B
feoqur 2; UF e (TERER), ST RA-faead ST od 99, 9gEE #Aise (TEHAR), 998
F qa, Wi (Ferred) e, 2026 % Y Hi I F A7 399 T3 FAHT e 9% 98 T
TU E, ST TR % T qrarar it ot 39 Aoft § 9 a9 i Fafea aar grmm ©)

[FT. &. 1-12011/01/2019- T2 (@U=-11)]

Y. 1w, SaTa, Reas

feoqur : q& e wa F T, s, 9w, @€ 3, 3uET (i) €, i 16 57, 2021 T SAtag=r
AT AL 414(30), T 27 9%, 2021 FIT R8T 7T 77 )
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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 15th June, 2026

G.S.R. 480(E).— In exercise of the powers conferred by clause (b) of sub-section (2) of section 156 of the
Indo-Tibetan Border Police Force Act, 1992 (35 of 1992), the Central Government hereby makes the following rules to
amend the Indo-Tibetan Border Police Force, Assistant Commandant (Pioneer), Group 'A' Post, Recruitment Rules,
2021, namely :—

1. Short title and commencement.— (1) These rules may be called the Indo-Tibetan Border Police Force,
Assistant Commandant (Pioneer), Group 'A' Post, Recruitment (Amendment) Rules, 2026.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Indo-Tibetan Border Police Force, Assistant Commandant (Pioneer), Group 'A' Post, Recruitment Rules,
2021, in the Schedule, in column (11), for the entries, the following shall be substituted, namely:-

“By promotion:

From amongst Inspector (Pioneer) of Indo-Tibetan Border Police Force in level-7 in the pay matrix (Rs. 44900-
142400) with five years regular service in the grade and having successfully completed the prescribed pre-
promotional training or course.

Note 1: Where juniors who have completed their qualifying or eligibility service are being considered for
promotion, their senior shall also be considered provided they are not short of the requisite qualifying or eligibility
service by more than half of such qualifying or eligibility service or two years, whichever is less, and have
successfully completed their probation period for promotion to the next higher level in the pay matrix along with
their juniors who have already completed such qualifying or eligibility service.

Note 2: The eligibility condition for promotion of Inspector (Pioneer) who are holding the post on regular basis,
on or before the date of commencement of the Indo-Tibetan Border Police Force, Assistant Commandant
(Pioneer), Group ‘A’ Post, Recruitment (Amendment) Rules, 2026, shall be three years of regular service in
the grade.”.

[F. No. 1-12011/01/2019-Org (Vol-1)]
P.S. DANGWAL, Director

Note: The principal rules were published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (i),
dated the 16™ June, 2021, vide notification number G.S.R. 414(E), dated 27" May, 2021.
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